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Supreme Court   [7] 
Bhaskar Govind Gavate v. State of Maharashtra, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 

SCC OnLine SC 2642 
BPL Ltd. v. Morgan Securities & Credits (P) Ltd., (J.B. Pardiwala and Sandeep Mehta, JJ.), 2025 

SCC OnLine SC 2640 
Deepankar Tikedar v. State of Chhatisgarh, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine 

SC 2636 
Neeraj Kumar v. State of U.P., (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 

2639 
State of Karnataka v. Taghar Vasudeva Ambrish, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 

SCC OnLine SC 2641 
Suresh Sahu v. State of Bihar, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2637 
Venkatesh v. State, (B.V. Nagarathna and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 2638 

  
Allahabad High Court   [2] 

Ashish Kumar Agarwal v. Indian Oil Corpn. Ltd., (Neeraj Tiwari and Vivek Kumar Singh, JJ.), 2025 
SCC OnLine All 7945 

Surendra Koli v. State of U.P., (Ashwani Kumar Mishra and Syed Aftab Husain Rizvi, JJ.), 2023 
SCC OnLine All 5471 

  
Andhra Pradesh High Court   [12] 

A. Kanthudu v. S. Venkat Narayana, (V. Srinivas, J.), 2023 SCC OnLine AP 4579 
Chetti Satya Venkata Jagan Kumar Raja v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 

2025 SCC OnLine AP 4060 
D. Srinivasulu Reddy v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2023 SCC OnLine 

AP 4581 
G. Chinna Gurvaiah v. Collector, (G. Ramakrishna Prasad, J.), 2022 SCC OnLine AP 3596 
Golluri Somanadh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4056 
Janam Jaganadham v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4057 
Marisetti Naga Satyavathi v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4055 
Mohd. Anish v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4053 
Pise Akshay Shivaji v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4058 
Sri Babu Jagajeevanram aided Elementary School v. State of A.P., (Gannamaneni Ramakrishna 

Prasad, J.), 2023 SCC OnLine AP 4580 
Tenneti Meenakshi Rajasekhar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4059 
Yerrabilli Bhadra Raju v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4054 

  
Bombay High Court   [22] 

Anutai Bhopidas Rathod v. State of Maharashtra, (Urmila Joshi-Phalke and Nandesh S. Deshpande, 
JJ.), 2025 SCC OnLine Bom 4786 
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CIT v. Citron Infraprojects Ltd., (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 
4795 

Devidas v. Kishor, (Pravin S. Patil, J.), 2025 SCC OnLine Bom 4794 
Kailas v. State of Maharashtra, (Sushil M. Ghodeswar, J.), 2025 SCC OnLine Bom 4783 
Lloyds Realty Developers Ltd. v. Oakwood Asia Pacific Ltd., (Sandeep V. Marne, J.), 2025 SCC 

OnLine Bom 4781 
Mahadev Jagannath Bhosale v. State of Maharashtra, (M.S. Karnik and Ajit B. Kadethankar, JJ.), 

2025 SCC OnLine Bom 4797 
Manuel Borges v. Goa State Election Commission, (Sarang V. Kotwal and Ashish Sahadev Chavan, 

JJ.), 2025 SCC OnLine Bom 4800 
Municipal Corpn. v. Satishkumar Satyanaran Agarwal, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 

4798 
National Insurance Co. Ltd. v. Sanjay, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 4793 
P.D.T. Trading Co. v. Digant, (Avinash G. Gharote, J.), 2023 SCC OnLine Bom 3324 
Padminbai v. Subjan Ali Gowlani, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 4790 
Popat v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. Venegavkar, JJ.), 2025 SCC 

OnLine Bom 4796 
Prashant Rangnath More v. Priya Prashant More, (Abhay S. Waghwase, J.), 2025 SCC OnLine 

Bom 4788 
Samadhan v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.), 2025 SCC 

OnLine Bom 4787 
Satywan Laxman Kale v. State of Maharashtra, (M.S. Karnik and Ajit B. Kadethankar, JJ.), 2025 

SCC OnLine Bom 4799 
Sharad v. State of Maharashtra, (Nivedita P. Mehta, J.), 2025 SCC OnLine Bom 4785 
Shrikant v. State of Maharashtra, (Nivedita P. Mehta, J.), 2025 SCC OnLine Bom 4784 
Sk. Mujib v. Asma Begum, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 4789 
State of Maharashtra v. Dhanraj Shantaram Badgujar, (Abhay S. Waghwase, J.), 2025 SCC OnLine 

Bom 4782 
Sudeep Ramesh Mahore v. State of Maharashtra, (R.M. Joshi, J.), 2023 SCC OnLine Bom 3323 
United India Assurance Co. Ltd. v. Gangubai, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 

4792 
United India Insurance Co. Ltd. v. Bhimrao, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 4791 

  
Court of District Judge   [2] 

Rachana Prabhatkumar Maheshwari v. Commr. of State Tax, (S.K. Fokmare, J.), 2025 SCC OnLine 
Dis Crt (Bom) 20 

Vipul Prabhatkumar Maheshwari v. Commr. of State Tax, (S.K. Fokmare, J.), 2025 SCC OnLine Dis 
Crt (Bom) 21 

  
Calcutta High Court   [12] 

Akshoy Mondal v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 
2025 SCC OnLine Cal 9431 
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Chandan Barman v. Bar Council of India, (Krishna Rao, J.), 2025 SCC OnLine Cal 9428 
Debasish Saha v. Madan Mohan Saha, (Biswajit Basu, J.), 2025 SCC OnLine Cal 9421 
Hsieh Meek Kim v. Calcutta Electricity Supply Corpn. Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal 

9427 
Malay Dutta v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2025 

SCC OnLine Cal 9430 
Prasenjit Dutta v. State of W.B., (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 9422 
Rajesh Kumar Khandelwal, In re, (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 9423 
Sayan Kundu v. National Insurance Co. Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal 9429 
Shahin Parveen v. State of W.B., (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.), 2025 SCC 

OnLine Cal 9420 
Sourav Mitra v. Swati Chakraborty Bhattacharya, (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, 

J.), 2025 SCC OnLine Cal 9425 
Suman Chattopadhyay v. Enforcement Directorate, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC 

OnLine Cal 9424 
W.B. Housing Infrastructure Development Corpn. v. Aeroheight Apartment Consultants (P) Ltd., 

(Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2025 SCC OnLine Cal 9426 
  
Chhattisgarh High Court   [82] 

Ahilya Bariha v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 11436 
Akash Kumar Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 11386 
Amir Khan v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 11412 
Amir Sai v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 11421 
Beena Sharma v. Shishir Prakash Sharma, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 11414 
Bhagirath Baghel v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 

11443 
Bharti Sahu v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 11455 
Bheem Kumar Nishad v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 

11435 
Bhuvneshwar Mourya v. Jagdambe Mourya, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 11389 
Brijesh Prasad Vishwakarma v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC 

OnLine Chh 11433 
Budhram Baiga v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11401 
Chandrashekhar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 

11452 
Derha Yadav v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 11423 
Devasree Chakravarti (Dr.) v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC 

OnLine Chh 11444 
Devdas Dadsena v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 

11457 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003018788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003018781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003018787
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Devi Prasad Sharma v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 
11456 

Dharam Lal Raj v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 11447 
E. Nageshwar Rao v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 11415 
Escorts Ltd. v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh 

11460 
Gautam Bhagat v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 11418 
Goverdhan Sahu v. Ramanand Pal, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 11395 
Govind Banjara v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2025 

SCC OnLine Chh 11382 
Hare Ram Sharma v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 

11453 
Hari Ram Patel v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 11459 
Hemlata Ratre v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 11445 
Hitesh Bhai Patel v. Nandkishore Khandelwal, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 

11392 
Itwara Bai v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 11446 
Jagdish Ram Pradhan v. Chhattisgarh State Power Generation Co. Ltd., (Deepak Kumar Tiwari, 

J.), 2025 SCC OnLine Chh 11431 
Jagjeevan Deshlahare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11402 
Joidha Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11397 
Jyoti Portey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 11451 
Kala Bai Pardhi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 11405 
Kalyan Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 11417 
Kamlesh Kumar Shendey v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 

11448 
Keshav Prasad v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 11422 
Khorbahara Ram Dhruv v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 

11407 
Kishan Baghel v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 11410 
Kishan Yadav v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2025 

SCC OnLine Chh 11383 
Komal Prasad Sahu v. Bishal Das, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 11413 
Krishna Kumar Singh v. Tularam Sahu, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 11396 
Lakhni Bai Kurre v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 

11454 
Lalit Kaushik v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 11427 
Laxmi Achle v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 11434 
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